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(e). A statement is laid on the Table
of the Lok Sabha. [See Appendix I,
annexure No. 88].

International Centre of Culiure at
Delhi

Shri Vajpayee:

293. Shri Raghunath Singh:
Shri Ram Krishan:
Shri N. R. Munisamy:

Wil the Minister of Scientific Re-
search and Cultural Affairs be pleas-
ed to state:

(a) whether Government has decid-
ed to set up an international centre
of culture at Delhi; and

(b) if so, the details of the plan?

The Minister of Scientific Research
and Cultural Affairs (Shri Humayun
Kabir): (a) Government have taken
no such decision nor have they any
information beyond what has appear-
ed in the Press.

(b) Does not arise,
Foreign Capital Investments

Shri Nagl Reddy:
204. < Shri Ghosal:
Shri Ram Krishan:

Will the Minister of Finance he
pieased to state the total amount of
foreign private capital investment,
ecountry-wise, in India in Industries
during the year 1855 to 1957 (industry-
wise) either for the establishment of
new projects or for further develop-
ment of existing ones?

The Minister of Finance (Shri
Morvarji Desal): Two statements giv-
ing non-banking foreign business in-
vestments in India industry-wise and
country-wise during 1934 and 1855 and
1966 are laid on the table of the Lok
Sabha. {See Appendix I, annexure
No. 86].

Figures for the year 1957 are not
yet available.

Small Savings Scheme
285, Shri P. K. Deo: Will the Minis-

ter of Finance be pleased to state the
amount collected under the Small
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Savings Schemes, district-wise, in
Orissa State during 1936-57, 1857-58
and 1958-59 so far?

The Miunister of Finance (Shri
Morarji Desai): Prior to 1958-59 the
figures of collections of Small Savings
were maintained according to Postal
Circles and not by districts. The
total net collections in Orissa during
1956-57 and 1837-58 amounted to
Rs. 1:22 crores and Rs. 1 crore res-
pectively. The district-wise figures of
net collections during the period April
to September, 1958 are:

Districts Net
collections
(In
thousands
of Rs.)
1. Cuttack & Dhenkanal* . 19,32
2. Pur . o . . 6,15
3. Ganjam & Phulbani® . . 5,93
4. Koraput . . 4,59
s. Kalahandi . . . 10
6. Balasore& Keonjhar* . 6,13
7. Mayurbhanj . . . 5,27
8. Sambalpur . . . 8,68
9. Bolangir . . s (=) 1,76
(net
withd)
10. Sundergarh . . . 5,27

*Separate figures not available,

Bharat Sewak Samaj Camps in Orissx

206. Shri Kumbhar: Will the Minis-
ter of Edueation be pleased to state:

(a) names of placeg and the number:
of camps organised in Orissa State
during 1958-39, so far, by the Bharat
Sewak Samaj;

(b) the expenditure incurred thereom
by Government;

(c) the number of persons trained
during this period;
(d) the number of persons among

them belonging to Scheduled Castes:
and Tribes in each camp; and

(e) if there is no one from Sche-
duled Castes and Tribes, the reasom
thereof?
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The Minister of Rducatien (Dr.
K. L. Shrimalf): (a) to (c). A siate-
ment giving the information in respect
of camps held so far by the Bharat
Sevak Samaj in Orissa State during
the current financial year upto 10th
November, 1958 is placed on the Table
of the House, [See Appendix I, an-
nexure No. 87]. These figures are
liable to revision on receipt of the
reports and audited accounts of the
camps which only will give the
actuals.

(d) and (e). No separate statistics
of campers belonging to Scheduled
Castes and Tribes are maintained.
Youths from these communities do at-
tend the camps and organisers of
camps have instructions to make spe-
<ial efforts 1o recruit them.

Social Welfare Organisations in Orisse

297. Shri Panigrahi: Will the Minis-
ter of Education be pleased to state:

(a) the names of the voluntary social
welfare organisations in Orissa which
have been given grants by the Central
Social Welfare Board upto 15th Aug-
ust, 1958; and

(b) the amount of grants to each
such organisation?

The Minister of Education (Dr.
K. L. Shrimali): (a) and (b). Further
to the information furnished in reply
to unstarred question No. 2745 asked
by Shri Panigrahi in the Lok Sabha
-on the 24th April, 1958, a statement,
containing information in respect of
grants sanctioned to voluntary organi-
sations at the August, 1958 meeting of
the Central Social Welfare Board, is
-attached, [See Appendix I annexure
No. 88).

Chilka Lake

208. Shri U. C. Patnaik: Will the
Minister of Defence be pleased to refer
to the reply given to Starred Ques-
tion No. 1571 on the 24th September,
1958 regarding Chilka Lake and state:

(a) when and by whom ‘“the lake
‘was considered in detail” as regards
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its suitability for construction of the
Second Naval Dockyard; and

(b) whether copies of reports of the
investigation party or parties will be
laid on the Table?

The Deputy Minister of Defence
(Shri Raghuramaiah): (a) A recoa-
naissance of the Chilka Lake was
first carried out in 1958 by Command-
er S. G. Karmarkar, the then Naval
Officer-in-Charge, Vizagapatam; Cap-
tain S. B. Rao, Garrison Engineer,
Vizagapatam; and Surgeon-Ljeutenant
J. R. Samuel, Principal Medical
Officer, I.LN S. CIRCARS, Vizagapatam.

A subsequent reconnaissance of the
Lake was carried out in 1949 by Cap-
tain G. Gowlland, Royal Navy, the
then Naval Officer-in-Charge, Vizaga-
patam; and Lieutenant-Commander
N. Krishnan, DSC, RIN. the thea
Director of Naval Plans at Naval
Headquarters.

The Lake wag also personally 1n
spected in April 1950 by Vice-Admiral
W. E. Parry, KCB, the then Com-
mander-in-Chief ‘of the Indian Navy.

(b) Copies of the two reconnaissance
reports and of the minute recorded by
Vice-Admiral Parry are attached
[See Appendix I, annexure Wo. 89.]

Foreigners

299, Shri U. C. Patnaik: Will the
Minister of Home Affairs be pleased
to lay on the Table a list showing:

(a) the number of foreigners and
other non-Indian nationals who visit-
ed India between 1st April, 1954 and
1st April, 1958 (year-wise as well as
country-wise) as (i) Tourists, (ii) ex-
perts and consultants, (iii) in other
capacities; and

(b) how many of these residing at
present are registered under the For-
eigners Act and how many are not
registered?

iThe Minister of Home Affairs
(Pandit G. B. Pant): (a) and (b). In~
formation is available only in regard
ta the number of registered foreigners
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resident in India as on 31st December
of each yvear. Two statements for the
years 1954, 1035 and 1856—one show-
ing the number and nationality and
the other, the required categories—are
1aid on the Table of the House. [See
Appendix I, annexure No. 80]. Com-
plete information for the years 1§57
and 1988 is mot yet available,

Cocaine

300 { Shri Vajpayee:
“\ Shri U. L. Patil:

will the Minister of Finance be
_ pleased to state:

(a) whether it is a fact that about
Rs. 15,000 worth of contraband co-
caine was seized on the 5th November,
1958 from a house in Delhi;

(b) details of this incident; and

(c¢) the steps taken to tighten up
ilicit traffic in dangerous drugs?

The Minister of Finance (Shrl
Morarji Desai): (a) 78 phials of Co-
caine Hydrochloride worth about Rs.
8,000 in illicit market were seized on
the 29th October, 1958 from a house
in Delhi.

(b) On receipt of information on
the 28th October, 1958, the Excise
staff raided the housc of one Mohd.
Esa, son of Abdul Majid Sheikh, re-
sident of House No. 1442, Gali Qasim
Jan near Ballimaran, P. S. Hauz Qazi,
Delhi. On search of the house, a
card-board box containing 78 phials
of Cocaine Hydrochloride (one dram
each) was recovered. A case has been
registered against the accused in P. 8.
Hauz Qazi.

(c) (i) Anti-smuggling operations
have been intensified in co-ordination
with the Narcotics Commissioner and
the Excise Commissioners of adjoining
States e.g9., Punjab, Uttar Pradesh,
Rajasthan,

(ii) The information with regard
to the movement of notorious smug-
glers is frequently exchanged with
the Narcotics Intelligence Bureau and

guthorities of these States.
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(iii) An Excise Intelligence Buresu
has been set up in ihe office of the
Excise Commissioner, Buajhi, io keep a
track of such smugglers.

(iv) Checking at the Railway $ts-
tion and other important routes has

been intensified,
(v) The Police authorities have set

up a squad to detect illicit traffic of
excise articles.

Seismic Survey of Dasuya

Shri D. C. Sharms:
sot. 1fs:m Ram Krishan:

Will the Minister of Steel, Mines
and Fuel be pleased to refer to the
reply given to Unstarred Question
No, 1141 on the 30th August, 1858,
and state:

(a) whether the seismic suryey of
Dasuya area has indicated any pps-
sibility of finding oil there;

(b) whether Government propase to
undertake extensive exploration of
this area; and

(c) if so, the details thereof?

The Minister of Mines and Ol
(Shri K D. Malaviya): (a) The re-
sults of seismic survey of the Dasuya
area are not considered encouraging
for drilling.

(b) No, Sir.
(c) Does not arise,

Grants to Affiliateg Colieges in
Punjad

302. Shri D. C. Sharma: Wil] the
Minister of Education be pileased to
state:

(a) what is the actual amount gJ-
lotted and so far disbursed by
University Grants Commigsiop to
affiliated Colleges in the Punjak;

(b) whether any steps are being
taken to overcome the technical
other difficulties experienced by
colleges in being able to
moneys already allocated by the
versity Grants Commission; and

gki,
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{c) whether money granted by the
Commission but not lifted on account
of such difficulties by the colleges
eoncerned within the financial year
will lapse back to the Commission?

The Minister of Education (Dr.
K L. Shrimall): (a) to (c). A state-
ment giving the requisite information
is enclosed. [See Appendix I, annex-
ure No. 91.]

Punjadb University Teachers

$03. Shri D. C. Sharma: Will the
Minister of Education be pleased to
state:

(a) whether it is a fact that Uni-
versity Grants Commission have sent
a letter to the "Punjab University to
improve the pay scales of teachers
and its readiness to pay 50 per cent
of the improved salaries of the tea-
chers; and

(b) if so, when the scheme is going
to be implemented and how much
amount is to be paid by the Commus-
sion in this direction?

The Minister of Education (Dr.
K L. Shrimall): (a) and (b). A
statement giving the requisite infor-
mation is enclosed. [See Appendix I,
annexure No. 92.]

All India Memorial

304. Shri D. C, Sharma: Will the
Minister of Home Affairs be pleased
to refer to the reply given to Starred
Question No. 329 on the 21st August,
1958 and state the further progress
made with regard to the setting up of
an All India Memorial in comme-
moration of all those martyrs who
laid down their lives during 1837 to
1947 in the struggle for freedom?

The Minister of Home Affairs
(Pandit G. B. Pant): The site in front
of Red Fort ramparts on the axis of
Chandni Chowk has now been finally
selected for the setting up of the
Memorial. The terms and conditions
for the execution of the work have
also been discussed with the architect
selected for the purpose. It is ex-

pected that the matter will be finalls-
ed shortly.

. Gold Deposits in Punjad

305. Shri Ram Krivhan: Will the
Minister of Steel, Mines and Fael be
pleased to state:

(a) whether it is a fact that gold
particles are found in Narnaul Tehsi),
Punjab;

(b) it so, whether any investigs-
tion has been made to confirm the ex-
istence of gold particles in that area;
and

(c) the result of the investigation?

The Minister of Mines and Oil
(Shri K D. Malaviya): (a) No. 8ir.

(b) and (c). Do not arise,

All Indis Council for Elementary
Education

208 S Shri Subodh Hansda:
* 7 Shri 8, C. Samanta:

Will the Minister of Education be
pleased to state:

(a) whether the All India Council
for Elementary Education have held
any meeting since their establishment;

(b) if so, when and where;

(c) what were the points of discus-
sion in the meeting; and

(d) whether any suggestions have
been made by the Council to Govern- -
ment?

The Minister of Education (Dr. K, L.
Shrimall): (a) Yes, Sir. Two meet-
ings.

(b) First meeting on the 10th and
11th March, 1958 and the second
meeting on the 10th and 11th October,
1938, at New Delhi,

(c) and (d). A statement is laid
on the Table of the Lok Sabha. {See
Appendix I, annexure No. $33
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Stall Quarters for Oentral Execlse
Departmeat in Orissa

891, Shri Sangaana: Will the Minis-
tor of Finance be pleased to refer to
the reply given to Unstarred Question
No. 696 on the 21st August, 1958 in
respect of staff quarters for the Cen-
tral Excise Department and state:

(a) whether the work for the staff
quarters at Cuttack has been started;
and

(d) it so, what is the progress made?

The Minister of Finance (Shri
Morarji Desal): (a) No, Sir.

(b) Orders for the acquisition of
site have been issued and it is in the
process of acquisition. In the mean-
time, plans and estimates for the con-
struction of quarters are being pre-
pared.

Popular Encyclopaedia in Hindl

308, Shri Subodh Hansda:
Shri 8. C. Samanta:

Will the Minister of Education be
pleased to state:

(a) how many volumes of the Popu.
lar Encyclopaedia in Hindi have been
oublished up-to-date;

(b) whether all the volumeg have
heen put in the market for sale;

(c) whether there is any proposal
to publish them in all the regional
languages; and

(d) it not the reasons therefor?

The Minister of Education (Dr.
K. L. Shrimali): (a) Two volumes.

(b) The volumes published so far
Sava been put in the market for sale.

(c) A proposal to thig effect is under
<onsideration.

(d) Deos not arise.
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Smuggling

811, Shri V. P, Nayar: Will ihe
Minister of Finance be pleased to
refer to the reply given to Unstarred
Question No. 1678 on the 8th Septem-
ber, 1958 and state:

(a) whether the adjudication of the
offence of keeping contraband gold in
S. S. “DUMRA” has since been com-
pleted; and

(b) if so, the result thereof?

The Minister of Finance (8hri
Morarji Desal): (a) and (b). The
case has not yet been adjudicated.

Wealth Tax

312, Shri Ram Krishan:
Shri Fadbav:

Will the Minister of Finance be
pleased to state:

(&) whether it is & fact that wealth-
tax is helping Government consider-
ably in detecting cases of concealment
of ‘other taxes;

(b) it so, the number of cases detect-
ed during 1958 so far, State-wise; and

{¢) the total amount collected
through these cases during the same
period, State-wise?

The Minister of Finance (Shri
Morarji Desai): (a) The Wealth-tax
Act, 1957 received the assent of the
President on 12-9-57 and the actual
assessment work started only in
December, 1857. Thus during the fin-
ancial year 1957-58 the period cover-
ed by actual assessments was only
four months, while we are still in
the midst of the financial year 1958-
§0. It is, therefore, too early yet to
assess the effect of this Act in detect-
ing ‘cases of concealment of otier

taxes, Nowwver, it thay be sipted. Shat

The information required in pu‘ﬁ
(b) and (c) of the questwn hsvﬁ
below according to the charges
Commissioners of various States,
some of the Commissioners hoiil
jurisdiction over more than one State,
separate figures in respeet of some of
the States are not readily available.

) )
Commissioner's No. of Tothl
charge cases amount
detected  collected
during  thyough
1958 these
(upto cases
31-10-58)
1958
(upto
31-10-58)
1. Andhra Pradesh 1 4093
2. Assam .. .
3. Bihar & Onm 3 I,19,000
4. Bombay . . 10 4,47,65%
5. Delhi & Rajasthan ..
6. Kerals
7. Madras ..
8. Mysore . . 1
9. Madhya Pradesh 1
10, Punjab and Jammu
& Kashmir
g1. Uttar Pradesh . ‘e ..
12. West Bengal . 2@ 91,75S
Total . 44 6,062,516

U.S. Rocket ‘Pioneer’

813, Shri D. C. Shartan:
Shri Naushir Bharucha:

'Will the Minister of Sélentific Wo-
search and Cultural Affairs be pleased
to state:

(a) whether it is a fact that th'
US. Air Force leunched ¢ ket
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nuned Pioneer’ towards the moom, on
‘e!ﬂhdm 1988;

(b) it so, whether the movements
'of the "Pioneer’ were observed by the
Indian scientists;

. (&) i »o, the data collected;

' (d) whether the data collected by
{he Indign scientists has been exchang-
g with other countries;

(e} the names of countries with
which the data was exchanged; and

(#) the assistance given by Govern-
ment to the Indian scientists in this
matier?

The Minister of Scientific Research
and Cultural Affairg (Shri Humayun
XKabir): (a) Yes, Sir.

(b) As far as known at present no
observations were made in India on
the rocket,

(c) to (). Do not arise.

Dissemination of Scientific and
Technical Information

s1e Shri R. C. Majhi:
Shri Subodh Hansda:

Will the Minister of Scientific Re-
search and Cultura]l Affairs be pleased
to state:

(a) the expenditure incurred during
the years 1857-58 and 1858-59 so far
on dissemination of scientific and
technical information; and

(b) how this amount was met by
Government?

The Deputy Minister of Scientifiic
Repearch and Cultural Affairs (Dr.
M. M. Dag): (a) and (b). The infar-
wmation is being collected and will be
lsid on the Table of the House.

Vit of indonesian Naval Ships

315, Shri Raghuaath Singh: Will the
Minister of Defence be pleased to siate
wheither it is a fact that Indonesian
Weval frigetes #Imam Bandjol” and
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Mines in Orissa

818. Shri Damani: Will the Minis-
ter of Steel, Mines and Fuel be pleased
to lay a statement on the Table giving
the names of mineg of Manganese and
iron ores in Bihar and Orissa States
whose loading stations are situated on
Barazmeda Sector of South Eastern
Railway and also state their produc-
tion during 1953-54, 1954-35, 1955-58,
1956-37 and 1957-58.

The Minister of Mines and Ol (Shri
K. D. Msalaviya): A statement giving
the information for the years 1955-56,
1956-57 and 1057-58, is attached. [See
Appendix I, annexure No. 97] The
Mineral Conservation and Develop-
ment Rules came into operation in
July, 1955 and as such minewise pro-
duction figures prior to 1955 are not
available.

Smuggling

319 J Shrimati Iia Palchoudhuri:
* 7\ Shri Sarju Pandey:

Will the Minister of Finance be
pleased to state:

(a) the number of smugglers killed
and arrested (separately) on the
Amritsar-Pakistan border during 1958
so far;

(b) how many of them were Pakis-
tani nationals;

(c) the value of articles seized from
these smugglers; and

(d) the action taken against those
srrested?

The Minister of Finance (Shri
Morarli Desal): (a) 15 smugglers
were killed and 135 arrested during
the year 1958 (upto 31st October) on
the Amritsar-Pakistan border.

(b) 11 and 14 were Fakistani
nationals out of those killed end
arrested respectively.

(c) Articles worth Rs, 10,94,883:09
were seized from them.

(d) 27 persong were prosecuted in
the Courts of Law. Out of these 10
persons have been convicted %o
rigorous imprisonment varying from &
weeks to 2 years, Cases against the
rest are still under investigation,

Orisa Mining Corporation

8$20. Shri Panigrahi: Will the Minis-
ter of Steel, Mines and Fuel be pleased
to state:

(a) whether the Government of
India have advanced any money to the
Orissa Mining Corporation either by
way of loan or by way of purchasing
share; and

(b) it so, the amount advanced so
far?

The Minister of Steel, Mines and
Fuel (Sardar Swaran Singh): (a)
and (b). Yes, Sir. A sum of Rs. §
lakhs has been advanced for purchase
of shares.

Rural Institates

821. Shri Ram Krishan: Will the
Minister of Education be pleased %
state:

(a) whether the Scheme for expan-
sion of rural institutes during the
Third Plan period has been finalised;
and

(b) if so, the main features thereof?

The Minister of Education (De.
K, L. S8hrimall): (a) No, Sir.

(b) Does not arise.

Memorial to Poet Kalidas

322. Shrl Ram Krishan: Will the
Minister of Scientific Rescarch abd
Cultural Afiairg be plaased to refery to
the reply glven to Unstarred Quesiien
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No. 2436 on 10th September, 1958 and
state:

(a) whether the details of the
scheme to erect a suitable memorial
te poet Kalidas at Ujjain has been
worked out; and

(b) it so, the main features thereof?

The Deputy Minister of Sclentific
Research and Cultural Affairs (Dr.
M. M. Das): (a) and (b). The Kalidasa
Samaroha Samiti, Bhopal, had a pro-
posal for the construction of a Kalidasa
Bhavan. The Government of India
hag received uptil now no detaileq in-
formation from the Kalidasa Samaroha
Samiti about the proposed Bhavan.

Educated Unemployment in Orisss

328. Shri Panigrahl: Will the Minis-
ter of Education be pleased to state:

(a) whether any grant has been
given to the Government of Orissa
during 1957-58 and 1958-59 for reliev-
ing educated unemployment in Orissa;

(b) if so, what was the amount; and

(e) the total number of persons em-
ployed during 1957-58 in Orissa under
the above scheme?

The Minister of Education (Dr.
K. L. Shrimali): (a) and (b). A
statement is laid on the Table of the

Lok Sabha. [See Appendix I, an-
nexure No. §8.]
fe) Nil,

Survey of Ancient Monuments ia
Orisss

$24. Shri Panigrahi: Will the Minis-
ter of Sclentific Research and Cul-
tural Affairs be pleased to state:

(a) whether wny survey of anti-
Quities, ancient temples and monu-
ments and places of archaeological and
historical importance in Orissa has
Tecently been made by the Union

t of Archaeology;

{b) it s0, the number of villages
ﬂ‘:.;mdinmbythendotl\dy.

é ls.‘

(c) the tbtal amount spent on it im
Orissa upto that date; and

(d) whether the list of monuments
of national importance in Orissa has
been finalised?

The Deputy Minister of Scientifie
Research and Cultural Affairs (Ds.
M. M. Das): (a) Yes, Sir.

(b) 2548,

(c) The expenditure incurred State-
wise is not available. However, the
expenditure for the entire Eastern
Circle consisting of Orissa, West
Bengal and Assam during the period
is about Rs. 81,000 upto the end of
September, 1953,

(d) Not yet.
Primary Education

825. Shri Supakar: Will the Minis-
ter of Education be pleased to state:

(a) the cut made in the original
allotment to States for carrying out
schemes for broad basing Primary
education in the Second Five Year
Plan; and

(b) how far will this cut affect the
target of literacy in different States?

The Minister of Edueation (Dr.
K. L. Shrimalf): (a) The distribution
of funds allocated to each Sector of
Education after reappraisal of the
Second Five Year Plan has not yet
been finalised.

(b) The question does not arise.

Travels Abroad

Shri Rajendra Singh:
Shri Narayanankutty Menom:
Shri A. K. Gopalan:

828. Shri Punnoose:

Shri Mohammed Imam:
Shri Pangarkar:
Shri L. Achaw  Siagh:

Will the Minister of Finanes be
pleased to state:

(a) how many persons (official and
non-official) went abroad on Govern-
ment and privaty account (separstely)
during the year 1983-39 so far; and
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(b) the foreign exchange involved
on their tours?

e Winlster of Pinmmee (Shri
Morarjl Desal): (a) It is regretted

no information is available in
t'" of perséns who went abroad
on privite account as no such statistics
are maintained. As regards the
officials and non-officials, who went
abrotd on Government account during
the period 1st April to 31st October,
1958, the numberg are approximately
1076 and 178 respectively.

() The estimated foreign exchange
involved on the persons referred to in
the answer to Part (a) is Rs. 33 lakhs.
Similar information in respect of
those who went on private account is
not available.

Polytechnics

32). Shri Ram Krishan: Will the
Minister of Belentific Research and
‘Ciftaral Affalrs be pleased to state:

(a) whether the scheme to provide
polytechnic in every district has been
fnalived; and

(b) if s0, the details thereof?

The Minister of Sclentific Research
and Ctitural Affabrs (Shri Humayon
Eabir): (a) and (h). No scheme has
béen drawn up by the Central Govern-
ment for the establishment of poly-
techsiles th every district in the coun-
try. However, in the further expan-
sion of technical education, the aim of
the Governmetit is that every district
should have at least one polytechnic.
This aim will be kept in view while
formulating the future Five-year

Investment ‘in Hindustan Steel
(Private) L2

3%8. Blié Moradn: Wil the Minister
of Steel, Mines and Puel e pleassd
1o stite:

(l)thcto‘hlpm\&iinmin

Hindustan Steel vate) Ltd
Qovernment;

{b) how Muth of it is by Wiy o
loan and how much by way of equity
eapital; and

(c) the termis and conditidds en
Which thig loan is given?

The Minister of Steel, Miney and
Fuel (Sardar Swaran Singh): (a)
Rs. 26631 creres.

(b) Loan.—Rs. 20-30 crores, Shate.—
Rs. 245-81 crores.

(c) Loan granted by Government
will bear interest on current balances
of the loans at a rate not exceeding
1 per cent over the bank rate. It is -
open to Government to consider at
any appropriate stage what portion of
the loan amount can be converted into
shares and to take any decision as
regards the accrued interest,

Payment of Salaries in Foreign
Currency

%29, Shri Nath Pal: Will the Minis-
ter of Steel, Mines and Fuel be pleas-
ed to state:

(a) the number of officers in Steel
Plants who are paid their salary or
emoluments in any currency other .
than Indian currency;

(b) the amount paid;

(c) the reason for making payment
in foreign currency; and

(d) whether any tax i1s deducted
from such payments and, if 50, on what -
basis?

The Minister of Steel, Mines and
Fuel (Sardar Swaran Singh): (a) °
Two. Although ofher foreign experts
employed in the steel plants are paid
their salary in Indian rupees the
usual remittance facilities available to
foreign netionals employed in India,
are also available to them.

(b) $400 and 3185 per month res-

pectively are paid in Japanese cur-
rency.

¢c) The services of these two, tech-

nicians have beeh obtairfed ¥rom
and in terms of the contract "%



(1) Their salaries are sobject to the
provisions of the Indisn Income-tux
Act but they tould, under the provi-
sions of that Act, claim exemption of
income-tax for the first three years of
their stay in India.
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Iron Scraps

38%. Shi P. R. Patel: Will the
‘Minditer of Steel, Mines and Fuel be
‘Pleasad to state:

(a) the control price of the turning
and boring iron scraps in the country;

() what iz the price valued or
rédlised of the local turming amd bor-
ing scraps in foreign markets such
as Japan, USA. and UK,; and

,(€) what steps Government propsse
tp %ice to export maxithum of the
SENEN-aY iebiipd?

Mael {Bardar Swaran Singhd: ()
ocurrsnt statutory price for fresh

ing and turning scrap is Rs. 25 per
toa ex-site.

1308
The Minister of Stesl, Mines asl
The
ber-

(b) Although no official information
is available, the price realised from
foreign buyers, as far as could be
gathered from exporters, ranges from
£9 to £10 per ton cif.

(c) Licences for export of certain
categories of sheet cuttings are issued
freely. In addition, borings and
turnings not accepted by furnace
owners are also licenseq for export.

Central Civil Services (Conduct)
Rules

332. Shri Tangamani: Will the
Minister of Home Affairs be pleased
to state:

(a) the number of Central Govern-
ment employees charge-sheeted under
Section 4(A) of the Central Civil
Services (Conduct) Rules, 1955 ac-
cording to each Department; and

(b) the number of them actually
Punished and the nature of punish-
ment awarded?

The Minister of Home Affalrs
(Pandit G. B. Pant): (a) and (D).
The information is being collected and
will be placed on the Table of the
House as soon as it is available.

Compensation for Lok Salmyak Sens
Trainees

333. Sbri Kodiyan: Will the Minis~
ter of Defenve ‘be pleased to state:

(a) whether Government have con-
sidered the petitions received from
the guardians of five of the Lok
Sahayak Sena camp trainees who died
of food poisoning for payment of
Rs. 5,000 compensation or adequate
monthly family pension; and

(b) it so, what decisions have been
taken?

The Deputy Minister of Dofemee
(Bavdnr Mujithin): (a) and (b). The
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Government have reviewed the ques-
tion of ex gratia payment viz. Rs. 200
earlier sanctioned to the family of
each trainee who died of food poison-
ing at the camp and have raised it to
Rs. 500 per family.

Professor Harry J. Robinson’s Dis-
oussion Draft on Foreign Investments
in India

334. Shri Parulekar; Will the Minis-
ter of Finance be pleased to state:

(a) whether it is a fact that Prof.
Harry J. Robinson has submitteq a
discussion draft on policy and laws
relating to foreign investments in
India;

(b) whether Government had invit-
ed a report from him on the subject;

(c) if so, what are the recommen-
dations; and

(d) whether Government have con-
sidereq them?

The Minister of Finance (Shri
Morarji Desai): (a) to (d). Prof.
Harry J. Robinson, Senior Lnterna-
tional Economist of the Standford
Research Institute in the United States
came to India in 1956 as a Ford
Foundation Scholar to study invest-
ment opportunities 1n India. As a
result of his study, he prepared a
draft report explaining the position
on Policy and Laws governing invest-
ment in India. Mr. Robinson prepar-
ed the draft report as e part of his
assignment and made it available to
Government. Government had not
asked for such a report. The draft
gives a factual account of all policies
and laws governing private foreign
investments in India and makes no
recommendations of any &kind.

Practical Tralning In West Germany

335. Bhri Ram Krishan: Will the
Minister of Scientific Research and
Cultural Affairs be pleased to refer to
the reply given to Unstarred Question

No. 211 on the 13th August, 1988 and
state:

(a) whether the candidates have
been selected for giving un-utilised
scholarships for practical training im
West German industries in different
branches of engineering and technology
under the Indo-German Industrial
Co-~operation Scheme; and

(b) it so, whether a copy of the
list will be laid on the Table?

The Deputy Minister of Scientifie
Research and Cultural Affairs (Dr.
M. M. Das): (a) The position has not
changed. A provisional selection has
been made and the list will be fina-
lised as soon as definite information
is received on placements in indus-
tries in West Germany.

(b) Does not arise,

Writers’ Conference at Tashkent

336. Bhri Jadhav: Will the Ministas
of Scientific Research and Coultural
Affairs be pleased to state:

(a) whether Government have given
financial and any other type of help
to the Asian and African Writers’
Conference at Tashkent;

(b) how many representatives froza
India attended the Conference; and

(c) who were the conveners of the
Conference?

The Minister of Scientific Researck
and Cultural Affairs (Shri Humayun
Kabir): (&) No, Sir.

(b) and (c). No information I
available beyond what has appeared
in the newspapers or been stated by
some individuals who attended the
said Conference.

Lang Acquisition in Jawalamukh

$387. Shri Hem Raj: Will the Minister
of Steel, Mines and Fuel be pleassd
to state:

(2) the area of land that has besm
wqmredorpmmedhbemn!d
for deep drilling
drulhxgmthelnnmm.m
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(b) the names of the places and the
srea of land acquired or proposed to
be acquired at each auch place; and

(c) the amount of compensation
paid so far or to be psid for the
proposed sites per acre of land?

The Minister of Mines and Oil
(Shri K. D. Malaviya): (a) to (¢). A
Statement giving the required infor-
mation is laid on the Table of the
Lok Sabha, [See Appendix I, annex-
ure No. 99.1

Visit of Gen. Thimmayya

38 Shri R. C. Vyas:
Shri Rameshwar Tantia:

Will the Minister of Defence be
pleased to state:

(a) whether it is a fact that Chief
of the Army Staff visited some
foreign countries recently; and

(b) it so, which countries did he
visit and who accompanied him on
this tour?

The Deputy Minister of Defence
(Shri Raghuramaiah): (a) Yes, Sir.

(b) He visited Canada, the US.A,
the UK. and West Germany. He was
accompanied by Lt. Gen. Daulet Singh,
Quartermaster General and Brig. B. D.
Kapoor, Chief Controller of Re-
organisation and Development, except
in respect of West Germany.

Delegation of Scholars to Afghanistan

Shri P. K. Deo:
""{smn C. Prodhan:

Will the Minister of Sciemtific Re-
search and Cultural Affairs be pleased
to stats:

(a) whether a delegation of scholars
is being sent to Afghanistan for the
study of ancient coins, according to the
decision of the Central Advisory Board

o Archeeology taken ot Hyderabed;
and.

(b) itu.onwhatblmtheuhohn
will be selected?

The Deputy Minister of Scientifie
Research and Cultural Affairs (Dr.
M. M. Das): (a) The recommendation
has not yet been accepted by Gov-
ernment.

(b) Does not arise.

Aboriginals in Andamane

J Shri P. K. Deo:
348. 3 Snri B. C. Prodhan:

Will the Minister of Home Aflalre
be pleased to state:

(a) the number of Aboriginals in
Andamans;

(b) the steps taken for their uplift;

(c) the amount provided in the Se-
cond Five Year Plan in this regard;
and

(d) the amount actually spent upti}
now?

The Deputy Minister of Home Affairg.
(Shrimati Alva): (a) The number of
Aboriginals of different categories in
the Andaman & Nicobar Islands is as
follows:—

Andamanese . . . 23
Jarawas . . . . 300
o

400

Onges . . . . 600
Shompens . . . 100
Nicobarese . . B . 11,792

(b) A statement is attached. [Ses
Appendix I, annexure No. 100.]

(c) The amount provided in the
Second Five Year Plan, Andaman
and Nicobar Islands, for the uplift of
Abocriginals is as follows:—

Ro, lakln
?) ,Tribal Welfare Scheme . 10
#) One N.E.S. Block at
Nicobar . . . o7y
(#%) Development  Coconue
. inNicobars . s oo
(io) V. D. Treatment centre,
Nicobar . . o 78

(v) Construction of roads in ‘
Nicobars . . . 0008
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Rs. lakhs
(vi) Bducstion in Nicobars . 2°00
- bedded hospita! ar Car
- ﬁwb« ® . &°50
(wii) Matenity-cum-child wel-

., tare Centre at Car Nicobar 0%
in the

) ey e abon

ginals . . . . 1-00

(d) The information is being col-

lacted and will be placed on the Table
of the House as soon as received.
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Tripura Council Rules

942, Shri Basaraths Deb: ‘Will the
Minister of Home Affairs be pleased
, to state:

a) ‘whether the Rules framed by
she Tripura Territorial Council for
the conduct of business of the Council
have been approved by the Adminis-
“retor ‘of Tripura;

{b) if not, whether delay in giving
such approval is hampering the work
of the Council; and

(c) wheit steps are being taken to
give speedy approval to the rules
dramed?

The Minister of Home Afairs
Wxodit G. B. Pant): (8) A revised

(b) The Cowsicil has been following
provisionally the set of rules forng-
lated by it

(c) Does not arise.

M.B.B. College, Agartala

343. Shri Dasaratha Deb; Will the
Minister of Education be pieased 40
state:

(a) whether posts of senior lee-
turers in Bengali and Commerce in
M.B.B. College, Agartala, Tripura
have been lying vacant for a jong
period; and

(b) if so, the action taken or pro-
posed to be taken for fllling these
posts?

The Minister of Edueation (Dr.
K. L. Shrimall): (a) and (b). (i) The
post of Senior Lecturer in Bengali is
lying vacant since 1st February 1958.
Pending selection of a suitable candi-
date through the Union Public Serviee
Commission, it was proposed to re-
employ the previous incumbent of the
post; he has, however, expressed his
unwillingness to accept the offer.
Steps are being taken to fill the post
as early as possible.

(ii) The post of Senior Lecturer in
Commerce is not lying vacant.

Institute of Music under Delhi
University

e { Shri Vajpayee:
: Shri Raghunath Singh:
Will the Minister of Education be
pleased to state:

(a) whether plans for the establish-
ment of an jnstitute of music under
the Delhi University have been
finslised; and

(d) £ sp, the dedails thareol?

The Minister of Eaucation (Mr. K.
L. Shrimali): (a) and td). A state-
ment is laid on the Table of the Task



Sabhi, (Se¢ Appendix 1, snnexure

No. 101].
. m Relief Organisation in
Punjab

$45. Shri Dulfit Bingh: Will the
Minister of Home Affairs be pleased
to state whether any Emergency Re-
lief Organisation has been set up in

Punjab?

The Minister of Home
(Pandit G. B. Pant): Yes.

Untouchability

346. Shrl Daljit Singh: Will the
Minister of Home Affairs be pleased
to refer to the reply given to Starred
Question No, 1377 on the 24th Sep-
tetnber, 1858 and state:

(a) when the accounts of each of
the non-official organisations which re-
cetve direct grants from the Central
Government for the removal of un-
touchability were last audited; and

(b) whether a copy of the accounts
audited last of each of the organisa-
tions will be placed on the Table?

The Deputy Minister of Home Affairs
(Shrimat! Alva): (a) The information
is given below:

Afairs

Date of
audit of
accounts
of the
organise-
tion

(f) Bhartiya Depressed Classes 4th April,
League -~ o+ . 1958,

Nowme of Orgamisation

i) All Indla Harijan Sevak  a4th April,
Sangt: 1958,

ti§) Ishwar Savan Ashram 30th Agmh
195

(C)) Bhlnt alit Sevak Sangh  xoth
Servants of the Novem-
ld!ln Daprossed Classes  ber, 1958
Society).

{b) A copy of the audited accounts
Ut each of the organisations for 1857-
88 is laid on the Table of the Lok
Sabha.

{Suhpondix.x. anngxure
e, 102).,

(a) the number of posts of Assis-
tants and Clerks in the Ministry of
Steel, Mines and Fuel reserved for the
Scheduled Castes and Scheduled Tribes
at present;

(b) the reasons for not filling wp
the reserved vacancies; and

(e) the time by which the reserved
quota will be filled up?

The Minister of Steel, Mines and
Fuel (Sardar Swaran Singh): (w) The
posts of Assistants and Clerks in the
Ministry of Steel, Mines and Fuel are
mcluded in the cadres of the Central
Secretariat Service and the Central
Secretariat Clerical Service, respec-
tively, direct recruitment to which on
the basis of competitive examinations
held by the Union Public Service Com-
mission is made by the Ministry of
Home Affairs on an all-Secretariat
basis. The reservations for the Sche-
duled Castes and Scheduled Tribes for
this recruitment, which is also made
en an all-Secretariat basis, wre as
follows, namely:—

Scheduled Castes .. 124%
Scheduled Tribes .. B%

(b) and (c¢). The reserved quota of
vacancies for the Scheduled Castes in
the Grade of Assistants has been filled.
As regards the short-fall in the case
of Scheduled Tribes in thig grade, and
of Scheduled Castes as well ns Sche-
duled Trbes in the other grades, this
is mainly due to the nor-availability
of suitable candidates of theee com~
munities. It is, therefore, not possi~
ble to indicate a time limit by whivh
the reserved quota Tor these' commiumi«
ties will be filled.
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Committers working wunder the
Ministry of Steel, Mines and Fuel

$48. Shri Daljit Singh: Will the
Minister of Steel, Mines and Fuel be
Ppleased to state the names of com-
mittees which worked under the Minis-
try of Steel, Mines and Fuel during
1957-687

The Minister of Steel, Mines and
Fuel (Sardar Swaran Singh): The
following committees worked during
1987-58:—

1. Coal Price Revision Committee,

2. Team of experts to make detailed
surveys and investigations to study
methods of winning transportation and
distribution of sand from the DV.C.
river deltas for purposes of stowing in
coal mines.

8. Ad-hoc Committee on resources
for stabilisation of the coal mine
workings under the Grand Trunk Road
and Barakar town in the Asansol sub-
division of West Bengal.

4. Committee on Assessment of
Resources. "

8. Committee on Requirements and
Utilisation.

6. Committee on Production and
Preparation.

7. Committee on Transportation.
(The last four Committees are of
the Coal Council of India).

8. Fuel Efficiency Committee.
9. Coal Advisory Committee.

10. Coal Transport Advisory Com-
mittee,

11. Committee to advise on matters
relating to oil exploration and produc-
tion, refining of crude oil and utilisa-
tion of natural and refinery gases.

12, Standing Panel of Technical Ex-
perts for the Neyveli Lignite Corpora-
tion (Private) Ltd.

13. Committee to report on benefica-
tion of low grade ores.

id. Mineral Advisory Board.

13. Four Zonal Councils (Minarels).

16. Working Group to wvolve a more
satisfactory system of obtaining statis-
tical information by co-ordinating the
requirement of Indian Bureau of Minss
and the State Governmentas.

17. Mica Sub-Committee of the
Mineral Advisory Board.

18, Mica Advisory Committee.

Land for Scheduled Castes and
Scheduled Tribes

849. Bhrl Kumbhar: Will the Minis-
ter of Home Affairs be pleased to state:

(a) whether it is a fact that the
cultivable lands and financial helps
admissible to Scheduled Castes and
Tribes have been allotted to the non-
Scheduled Castes and Tribes in the
Union Territories;

(b) if so, the number of such cases;
and

(c) whether steps are being taken to
recover these lands from the unlawful
allottees?

The Deputy Minister of Home
Affairs (Shrimati Alva): (a) So far
as the Union Territory of Delhi is
concerned, no Sir.

(b) and (c). Do not urise.

The question in respect of the Union
Territories of (1) Andaman and Nico-
bar Islands and (2) the Lacadivs,
Minicoy and Amindivi Island does not
arise as in the former there are no
Scheduled Castes or Scheduled Tribes
and in the latter the entire population
is of Scheduled Tribes.

The required information in regurd
to the remaining Union Territories of
Manipur, Tripura and Himachal Pra-
desh, is being collected and will be
laid on the Table of the House in due
course.

Calcutta University

$50. Shrl Sadhan Gupta: Will the
Minister of Education be pleased
state:

() whether any grant or loam
proposed to be made to the

i
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University in connection with its
schremes - for the Second Five Year
Plan; and

(b) if so, the nature and amount of
such grant and loan?

The Minister of Education (Dr. K. L.
Shrimall): (a) Yes, Sir.

(b) A statement is attached. [See
Appendix I, annexure No. 103.]

Bharat Electronics (Private) Limited

351. Shri U. C. Patmaik: Will the
Minister of Defence be pleased to state
the value of production in the Bharat
Electronics  (Private) Ltd., since
January, 1956 upto the 31st March,
1958?

The Deputy Minister of Defence
(Shri Raghuramaish): The value of
Electronics equipment produced at
Bharat Electronics (Private) Ltd.,
during the period 1st January, 1956
upto 31st March, 1958 was Rs. 33.95
lakhs.

Poreigners in Bharat Electronics
(Private) Ltd. and Hindustan Aircratts
(Private) Ltd.

8352. Shri U. C. Pataaik: Will the
Minister of Defence be pleased to
state the total number of “foreigners”
and other non-Indian nationals work-
ing in the Bharat Electronics (Private)
Ltd. and Hindustan Aircrafts (Private)
Ltd. on the 31st March, 19587

The Deputy Minister of Defence
(Sardar Majithis): Thirty-Seven.

Income-tax Appeals

$58. Shri Rajeshwar Patel: Will the
Minister of Finance be pleased to
tate:

(a) the number of appeals pending
with the Appellate Assistant Commis-
sioners which were filed more than
three years back; and

- (B) what steps are being taken to
expédite the disposal of these appeals?

The Minkter of Flnance (Shrl
Merarfit Demail): (a) The number of

such pending appeals was 2398 as on
1-10-19858.

(b) Several measures have been
taken to expedite the disposal of
appeals generally and old appeals in
particular. A planned programme of
disposals, with appropriate emphasis
on the clearance of old appeals, is
already in existence for each Appellate
Assistant Commissioner’s range. The
Central Board of Revenue conduct
every month a scrutiny of the dis-
posal of appeals in each of the appel-
late ranges and issue appropriate
instructions, where necessary for
expeditious disposal. The strength of
Appellate Assistant Commissioners has
also been increased substantially in
recent years.

The number of appeals flled more
than three years back and pending
disposal was 3522 as on 1-4-1958; this
figure has been brought down to 2588
on 1-10-1958 as a result of the
measures taken.

Income-Tax Refunds

8$54. Shri Rajeshwar Patel: Will the
Minister of Finance be pleased to
state:

(a) the maximum time that the
Income-tax Department takes general-
ly in refunding the amount to the
asgessees after it is found due; and

(b) whether there is any machinery
to ensure that such payments are
made to the assessees in time?

The Minister of Finance (Shrl
Morarjl Desal): (a) There is no time
limit prescribed under the law within
which income-tax refunds, after they
are found due, are required to be
issued by the Income-tax authorities.
However, there are instructions that
refunds should be issued as expedi-
tiously as possible.

(b) A separate register is maintained
in each Income-tax Circle showing the
pendency/disposal of refund claims
made by the assessees for, rxefuunds
under Section 48 of the
Act. This register is regularly exa-
mined by the Income-tax Officer with
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a view to secing that no avoidable
delay occurs in disposing of the refund
applications. Similarly a register of
caseg in which appeals are filed by
assessees iz also maintained. This
belps the Income-tax Officers in en-
suring that effects to appellate orders
are given in time.

Government D. M. College at Imphal

355. Bhri L. Achaw Singh: Will the
Minister of Education be pleased to
state:

(a) whether it is a fact that tribal
college students reading in the Govern-
ment D.M. College at Imphal have no
adequate hostel accommodation and
they are not given full amount of Cen-
tral Government Scholarships; and

(b) if so, what steps are being taken
to give them adequate accommodation
and full amount of scholarship?

" The Minister of Education (De.
K, L. Shrimali): (a) and (b). Out of
100 tribal students on roll in D.M.
College, Imphal, 78 have been provid-
ed with hostel accommodation. The
question of providing hostel facilities
for 50 more students has already been
taken up this year and provision is
being made for further extension in
the next year's budget.

“The monthly rate of scholarships for
hostellers and day scholars are differ-
ent and vary from course to course.
However, the amount of scholarship
which each category of student is
:;:itled to recewve is always paid in

Pakistani Nationaly

$56. Sardar Igbal Singh: Will the
Minister of ffome Affairs be pleased
to state:

() the number of Pakistani
vationals who crossed Indian border,
both eastern and western separately,
Wlogally during August te October,
1958 month-wise;

(b) the number of those who have
‘been convicted;

{e) the number of cases still pend-
jog; and
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(d) the number of persons wha
have refused to return to Pakistan?

The Minister of Hoeme Affalrs
(Pandit G. B. Pant): (a) to (d). The
information is being collected and wil}
be laid on the Table of the House
as soon as it is available,

Management of Public Funds in Indian
Alr Force

357. Sardar Igbal Singh: Will the
Minister of Defenoe be pleased to
state:

(a) whether a Committee has been
appointed to enquire into the manage-
ment of public funds in the Air ¥oros;

(b) the names of members of this
Committee; ..

(c) the main purposes and functions
of this Committee; and

(d) the work done by this Commit-
tee so far?

The Deputy Minister of Defence
(Sardar Mafjithia): (a) A Committee
had been appointed with the terms of
reference given in the reply to part
(¢) of this Question.

(b) Chairman

Bhri R. M. Hajarnavis,
Minijster for Law.

Members

(1) Shri B. G. Rau, Joint Secretary,
Ministry of Defence.

(2) Air Vice Marshal, Arjan Singh,
AOC-IN-C, Operational Command.

(3) Shri 8. K. Mukherjee, Controi-
ler of Defence Accounts, Southern
Command.

(4) Brig. K T. Mathew,
Advecate General, Army
quarters.

Secretary

Shri M. Subramanyam, Deputy
‘Secretary, Ministry of Defence,

(c) (i) To enquire into the system
and procedure for maintenance, super-
vision and econtrol of the public Ae-
count of No. 2 Wing, Air Force, Poona,
and tp ascertain how it became possi-

Deputy

Judge
Beag-
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dle for & large sum of money amount-
mg to about Rs 3} lakhs to be mis-
sppropriated at that Air Force Staton;

{ii) To fix the responsibility on per-
sons who mught have been guilty of
negligence mn the performance of their
duties which might have facilitated
the musappropriation.

(i) To determmne whether the
existing authorised system and proce-
dure for maintenance, supervision and
control of public funds 1n the Indian
Air Force are adeguate to safeguard
agamnst misappropriations, and to sug-
gest remedial measures to the extent
necessary

(d) The Committee’s report has
been received and 1s under considera-
ton

Defence Research and Development
Advisory Committee

358 Sardar Igbal Singh: Will the
Minister of Defence be pleased to
state*

(a) whether Government have ap-
pointed a Defence Research and
Development Advisory Commuittee,

(b) the main purposes and func-
tions of thig Commuttee,

(c) the names of the mmembers of
thus Commuttee, and

(d) the work done by this Commut-
see 80 far®

The Deputy Minister of Defence
(8hri Ragharamaiah): (a) Yes

(b) To udvise on defence research
and development, to assist in the for-
mulation of defence research policies
and to make recommendations to the
‘Government regarding the allocation
of defence research programmes to
‘the Universittes and the National
Laboratories and other Research Insti-
tutions

(v) Chaswrman

Scaientific Adviser to the Minister of
Defence,

242 (A1) LSD—4

Members,

S1Xx eminent scientists and engineees
to be nommated by Government.

Chiet of the General Staff
Deputy Chief of Naval Staft
Deputy Chief of Air Staff

Additional Financial Adviser, Minis-
try of Finance (Defence)

Controller General of Defence Pro-
duction.

Chief  Controller
Development)

Chief Scientist

Director of Technical Development
and Production (A1r)

(d) Not met so far
Fall in Import of Iron and Steel

359 Sardar Igbal Singh: Will the
Minister of Steel, Mines and Fuel be
pleased to state the quantity of anti-
cipated fall in the import of Iron and
Steel during 1958?

The Minister of Steel, Mines and
Fuel (Sardar Swaran Singh): The
anticipated fall in the import of Iron
and Steel during 1958 1s about 05
million tons, as compared to 1957

Secondary Education

360 Sardar Iqgbal Singh: Will the
Minister of Education be pleased to
refer to the reply given to Unstarred
Question No 183 on the 13th August,
1958 and state the amount actually
utilised by each State Government out
of the grant given by the Government
of India for the expansion of Secon-
dary Education during 1957-58?

The Minister of Education (Dr,
K. L. Shrimali): The requisite infor-
mation 15 being collected and will be
furnushed in due course

Advisory Committee for Libraries

361 Sardar Igbal Singh- Will the
Munster of Education be pleased to
refer to the reply given to Unstarred
Question No 465 on the 18th August,
1958 and state

(a) whether the Advisory Commit-
dee for Librarres hag submitted its
report,

(Research &
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(b) 1f sv, the main recommendations;
and

(c) steps taken on them?

The Minister of Education (Dr.
K. L. Shrimali): (a) Yes Sir, on
15-11-88.

(b) and (¢). 7The report is under
consideration.

Dues from Sugar Milis

862. Sardar Igbal Singh: Will the
Minister of Finance be pleased to
state what are the Central Govern-
ment dues outstanding from the differ-
ent Sugar Mills in the country?

The Minister of Finance (Shri
Morarji Desai): The Central Govern-
ment dues from sugar mills consist
of Income-tax, Excess Profits Tax,
Business Profits Tax, Wealth Tax and
Central Excise duty. Two statements,
giving the position separately in res-
pect of (i) Income-tax, Excess Profits
Tax, Business Profits Tax and Wealth
Tax and (ii) Central Excise Duty are
given in annexures ‘A’ and ‘B’ [See
Appendix I, annexure No. 104.|

Opium Exports

363. Sardar Iqgbal Singh: Will the
Minister of Finance be pleased to
state the quantity and value of opium
exported to each country from India
in the last five years (year-wise)?

The Minister of Finance (Shri
Morarji Desai): A statement giving
the required information is laid on the
Table of the Lok Sabha, [See Ap-
pendix I, annexure No. 105.]

Forelgners Act

364. Sardar Iqbal Singh: Will the
Minister of Home Affairs be pleased
to state:

(a) the total number of notices
served in Delhi under the Foreigners
Act during the year 1957-58;

(b) the total number of people who
left Delhi in accordance with those
netices;
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(c) the total number of Court pro-
ceedings drawn up agu'.nst people who
violated these notices; and

(d) the total number of people
convicted by the Court for violation
of these notices?

The Minister of Home Affaizs
(Pandit G. B. Pant): (a) to (d). The
information is being collected and will
be laid on the Table of the House.

Import of Steel

Sardar Igbal Singh:
Shri Pangarkar:

Will the Minister of Steel, Mines
and Fuel be pleased to state the tota)
quantity and value of steel imported
mnto India during 1958-59 so far from
cach country separately?

The Minister of Steel, Mines and
Fuel (Sardar Swaran Singh): A state-
ment is placed on the Table of the
Lok Sabha, [See Appendix I, an-
nexure No. 106.]

365.

Educational Institutions of Punjab

366. Sardar Igbal Singh: Will the
Minister of Education be pleased to
refer to the reply given to Unstarred
Question No. 2152 on the 16th Septem-
ber, 1958 and state:

(a) total amount of financial assis-
tance given to educational institutions
in Punjab during 1957-58 and 1858-39
so far; and

(b) the purpose for
amount was given?

The Minister of Eduecation (Dr.
K. L. Shrimali): (a)

which this

1957-58 Rs. 2,38,088
1958-58 so far Rs, 81,48,810.22.
(b) The amount was given for

various purposes specified below:—

(1) Loans for construction o hos-
tels, for affiliategd Colleges,

(2) Rehabilitation and other grants
to the Punjab University.
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(8) Grants to certain institutions for
carrying out certain research
projects assigned to them by
this Ministry.

(4) Grants for social education
work, students tours, social
service camps and campus
work.

(5) Grants for construction of
Nursery & Basic School build-
ings; provision of equipment
and books for them.

Sports Assgclations of Punjab

867. Sardar Igbal Singh: Will the
Minister of Education be pleased to
state:

(a) the total amount of grants sanc-
tioned to Sports Associations in Pun-
jab state during 1958-59 so far; and

(b) the namecs of Sports Associations
which have been given such grants?

The Minister of Education (Dr.
K. L. Shrimall): (a) and (b). No
grants have been sanctioned to Sports
Associations in the Punjab State dur-
ing 1958-59 so far. The following
grants have, however, been sanctioned
to National Sports Fedcrations whose
headquarters happen to be located in
the Punjab State:—

Rs.
1. BRasketball Federation of
India, Patiala ‘on account of
salary of paid Secretary) 4,446° 66
2. Indian Hockey Federation,
Patiala (on account of salary
of paid Secretary)

3. Basketball Federation  of
India, Patiala (on account ot
deputation of Federation's
Secretary to attend Physio-
therapy course at Madras, . 370° 00

Boarding House for Girl Students
Deilhi

368. Sardar Iqbal Singh: Will the
l:ianister of Education be pleased to
state:

2,450° 00

(a) whether there is any boarding
for girl students in Delhi, State-
managed or privately managed;
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(b) it so, the number of girl students
residing there; and

(c) the financial aid given to each
boarding house during 1956-57 and
1957-58?

The Minister of Education (Dr.
K. L. Shrimali): (a) to (c). The infor-
mation is being collected and will be
laid on the Table of the Lok Sabha
in due course.

Oplum Production in Panjab

369. Sardar Iqbal Singh: Will the
Minister of Finance be pleased to
state:

(a) the quantity of opium produced
in each District of Punjab during the
last five years, year-wise; and

(b) total area under poppy cultiva-
tion in each district in these years
(year-wise)?

The Minister of Finance (Shri
Morarji Desai): (a) and (b). There
is no cultivation of poppy in Punjab
for the production of opium. Culti-
vation of poppy for the production of
poppy heads and seeds has been ban-
ned in that State with effect from the
31st March, 1958.

A statement giving the information
regarding the area under poppy culti-
vation and the quantity of poppy
heads produceq in each district during
the last five years, year-wise is laid
on the Table of the Lok Sabha. [See
Appendix 1, annexure No. 107.]

Foreigners

370. Sardar Igbal Singh: Will the
Minister of Home Affairs be pleased
to state the number of foreigners who
visited Delhi during 1957-58?

The Minister of Home Affairs
(Pandit G. B. Pant): Information is
available only in regard to the num-
ber of registered foreigners resident
in Delhi as on the 31st December,
1957. The number was 2342,
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Labour and Social Service Camps in
Ferozepur District

$71. Sardar Igbal Singh: Will the
Minister of Education be pleased to
state:

(a) the total number and names of
labour and social service camps for
students and other youth held with
the aid of Central Government in
Ferozepur District and in Punjab
during 1957-58;

(b) the total number of such camps
to be held during 1958-59 within the
above mentioned areas;

(c) the nature of work done; and

(d) the procedure adopted for selec-
tion of sites and method followed for
obtaining public co-operation?

The Minister of Education (Dr.
K. L. Shrimali): (a) to (d). The
information is being collected and a
statement will be placed on the Table
of the House separately.

Multi-purpose Schools in Punjab

372. Sardar Igbal Singh: Will the
Minister of Education be pleased to
state the total number of multipur-
pose schools to be opened in Punjab
during 1958-59 (district-wise)?

The Minister of Education (Dr.
K. L. Shrimali):

Patiala
Kapurthala
Bhatinda
Sangrur
Mahendragarh
Ambala
Hissar
Rohtak
Gurgaon
Karnal
Amritsar
Jullundur
Gurdaspur
Kangra
Ferozepur
Ludhiana
Hoshiarpur

—

[
HOMPNNOONWWRNNWO =

[

Total

M

-+

Scheduleq Castes and Scheduled
Tribes in Punjad

378. Sardar Igbal Singh: Will the
Minister of Home Affairs be pleased
to state:

(a) whether the amounts allotted to
the Punjab for construction of residen-
tial accommodation for Scheduled
Castes and Scheduled Tribes during
1957-58 and 1958-59 so far have been
spent on the proposed schemes; and

(b) if so, the number of houses
constructed with the above amounts?

The Deputy Minister of Home
Affairs (Shrimati Alva): A statement
giving the required information is
placed on the Table of the Lok Sabha.
[See Appendix I, annexure No, 108.]

Acquisition of Lands in Nasik

374. Shri Jadhav: Will the Minister
of Defence be pleased to state:

(a) the extent of land of different
villages taken on lease for Military
purposes in the District of Nasik in
Bombay State;

(b) what is the duration of the
lease; and
(c) what is the rent due to the

different villages with a break up of
each village?

The Deputy Minister of Defence
(Sardar Majithia): (a) to (c). Infor-
mation is being collected and will be
laid on the Table of the Lok Sabha
in due course.

Life Insurance Corporation

375. Shri Jadhav: Will the Minister
of Finance be pleased to state:

(a) the total number of Class I
Officers in the Life Insurance Corpo-
ration; and

{(b) how many out of the above
number have been recruited after 5th
September, 1956,

The Minister of Finance (Shrl
Morarji Desal): (a) 1265,

(b) 81,
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Pakistani Nationals

276 Shrl Pangarkar: Wil the
Mimster of Home Affsirs be pleased
to state:

(a) total number of Pakistam
pationals who visited various places
Bombay State durmng 1958 (upto 31st
October),

(b) the number of those who over-
stayed even after the exprry of their
visas during the same period, and

‘(c) the number of cases in which
wvisas were extended?

The Minister of Home Affairs
(Pandit G B Pant): (a) to (c) The
information 1s beng collected and will
be laid on the Table of the House, as
soon as 1t 1s available

Geological ang Mining Survey in
States

m f Shri Tridib Kumar Chaudhuri:
* | Sardar Igbal Smgh:

Will the Minster of Steel, Mines
and Fuel be pleased to state:

(a) which of the State Governments
have orgamised Geological and Mining
Survey Departments for nvestigating
the mineral resources in theiwr States,

(b) what kind of haison 1s maimn-
tamed between these Minerals and
Geological Department of the State
Governments with the Geological Sur-
vey of India and the Indian Bureau of
Mines, and

(c) whether there 1s any perma-
nent body in which such departments
of the State Governments are also
represented to exchange information
and to act as a forum for consultation?

The Minister of Steel, Mines and
Fuel (Sardar Swaran Singh): (a) The
following State Governments are
known to have Mining and Geology
Departments for investigaing the
mneral resources within thewr States:
West Bengal, Bihar, Uttar Pradesh,
Rajasthan, Bombay, Madhya Pradesh,

Mysore and Orssa

(b) and (c) Limison is maintained
through four zonal councils set up by
the Govt of India for the Eastern,
Northern, Central and Southern
regions wn which the State Govern-
ments in each region, the Geological
Survey of India, the Indian Bureau
of Mines and the leading industries
each region are represented These
Councils, periodically review the pro-
gramme of exploration of minerals i
the region, advise on drawing Uup
future programmes of muneral explo-
ration, review the requirements, diffi-
culties and potentialities of the mmning
windustry 1n the respective region, and
advise generally on the exploitation
and utilisation of minerals and allied
natural resources in the region

The representatives of the Indian
Bureau of Mines, Geological Survey of
India, State Governments, Industries
and Central Government also meet at
the Mineral Advisory Board meetings.
The Geological Survey of India and
the Indian Bureau of Mineg are repre-
sented on the various committees set
up by the State Governments.

12.06 hre,

PAPERS LAID ON THE TABLE

Durgah Khawaja Saheb Bye-Laws

The Minister of Home Affairs
(Pandit G B Pant): I beg to lay on
the Table a copy of the Durgah
Khwa)a Saheb Bye-Laws, 1858 pub-
lished in Notification No GSR 984
dated the 25th October, 1958 [Placed
m Library See No LT-1031/58])

Appropriation Accounts and Audit
Report of Government of Delhi

The Minister of Revenue and Civil
Expenditure (Dr. B Gopala Reddi):
I beg to lay on the Table, under
Article 151(1) of the Constitution, a
copy of the Appropriation Accounts of
the Government of Delli, 1956-57 and
Audit Report, 1958 [Placed in Labrary
See No LT-1032/58).





